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Mr. Deputy-Speaker: 1 have already
said that...
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Mr. Deputy-Speaker: I have told
the hon. Members on a suggestion
made by Dr. Singhvi that I am pre-
pared to reconsider the question. The
hon. Members may please come and
discuss with me. If I am satisfled and
there ig a case, then I will bring it up.

We should now go to the next busi-
ness. (Interruptions).
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Mr. Deputy-Speaker: If Membhers go-
on like this, we cannot proceed with
the business.
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Mr. Deputy-Speaker: Order, order.

Shri S. M. Banerjee: I want to make
one submission....

Mr. Deputy-Speaker: Order, order.
Shri S, M. Banerjee may resume his
seat.

8hri S. M. Banerjee: I want to speak
on something different.

Shri Shashi Ranjan (Pupri): May
we know wheather the Chair is to take
directions from the Opposition Mem-
bers?

Mr. Deputy-Speaker: Now, Papers
to be )aid on the Table.

Shri Hem Barua (Gauhati): I think
the Leader of the House wanted to
say something.
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AnnNuaL RerorT oF UGC ror 1964-68

The Deputy Minister in the Minls-
try of Education (Shri Bhakt Darshan):
On behalf of Shri M. C, Chagla, I beg
to lay on the Table a copy of the-
Annua] Beport of the Uhiversity
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Grants Commission for the year 1964~
83, under section 18 of the University
Grants Commission Act, 1956. [Placed
in Library. See No. LT-5635/66]

ANNUAL REPORTS OF PYRITES AND
CHEMICLES DEVELOPMENT COMPANY
Lrp, FERTILIZER CORPORATION OF
INpIA Litp., INDIAN O1L CORPORATION
Lrp,, HINDUSTAN ORGANIC CHEMI-
caLs Limitep, Omw AND NATURAL
GAs COMMISSION AND REVIEWS BY
GOVERNMENT ON THE WORKING THERE-
or.

The Minister of Petroleum .and
Chemicals (Shri Alagesan): I beg to
lay on the Table a copy each of the
following papers:

(1) (i) Annual Report of the
Pyrites and Chemicals Deve-
lopment Company Limited,
New Delhi, for the year
1964-65 along with the Audited
Accounts and the comments
of the Comptroller and
Auditor-General thereon,
under sub-section (1) of sec-
tion 619A of the Companies
Act, 1956.

(ii) Review by the Government on
the working of the above
Company. [Placed in Library.
See No. LT-5636/66).

(2) (i) Annua] Report of the
Fertilizer = Corporation of
India Limited, New Delhi, for
the year 1964-65 along with
the Audited Accounts and the
comments of the Comptroller
and Auditor-General thereon,
under sub-section (1) of sec-
tion 619A of the Companies
Act, 1936,

(ii) Review by the Government on
the working of the above
Company. [Placed in Library.
See No. LT-5637/66].

(3) (i) Annual Report of the
Indian 0il Corporation
Limited, Bombay, for the year
1964-65 along with the Audit-
ed Accounts and the com-
ments of the Comptroller and
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Auditor-General thereon,
under sub-section (1) of
section 619A of the Companies
Act, 1856;

(ii) Review by the Government
on the working of the above
Company. [Placed in Library.
See No. LT-5638/66].

(4) (i) Annual Report of the
Hindustan Organic Chemicals
Limited, Rasayani, for the
year 1964-65 along with the
Audited Accounts and the
comments of the Comptroller
and Auditor-General thereon,
under sub-section (1) of sec-
tion 619A of the Companies
Act, 1956;

(ii) Review by the Government
on the working of the above
Company. [Placed in Library.
See No. LT-5639/66].

(5) Annual Report of the Oil and
Natural Gas Commission for
the year 1964-65 under sub-
section (3) of section 23 of
the Oil and Natural Gas Com-
mission Act, 1859. [Placed in
Library. See No. LT-5640/
66].

Shri S. M. Banerjee (Kanpur): I
want to make one submission, Sir.
Kindly hear me.

Mr. Deputy-Speaker: 1 shall have
to ask the hon. Member to go out. He
ig obstructing the proceedings of the
House.

Shri S, M. Banerjee: Kindly hear
me. I want to say something on a
different matter.

Mr. Deputy-Speaker: I shall hear
him in that case afterwards.
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Mr. Deputy-Speaker: Order, order.





